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Lifting of ban on the creation of Fresh
capacity of Industries

.526. SHRI B. V. DESAI. Will the
Minister of INDUSTRY be pleased to
state:

(a) whether Government have lifted
ban on the creation of fresh capacity in
respect of ten industries;
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(b) if so, the names and addresses of
industries from which the ban has been
lifted;

(c) whether there were many other
industries which had also requested for-
creation of fresh capacities and  then
cases have been rejected by Government;.

(d) if so, what are the industries, with
names and addresses, whose cases have
been rejected and what are the reasons
for their rejection; ang

(¢) why this limit was made only for
ten industrial houses and not more?

THE MINISTER OF INDUSTRY
AND MINES (SHRI NARAYAN DATT
TIWARI): (a) and (b). Registration of
new industries or expansion of existing
capacity in respect of certain items is not
encouraged in the SSI sector on ac-
count of raw material constraint or ex-
cessive installed capacity. Considering the
difficulties of transportation and ihe acute-
backwardness, such restrictions can be
reviewed in respcct of proposals received
from the North-eastern Region and suit-

able relaxation allowed in  deserving
cases. !
(¢) No, Sir.

(d) and (e) Do noy arise,

Modernisation and expansion of Durgapur-
Steel Plant

527. SHRI B. V. DESAIL: Will the Min-
ister of STEEL AND MINES be pleased .
to state:

(a) whether it is a fact that Govern-
ment have decided to go ahead with the
Rs. 1200 crore modernisation and expan-
sion scheme of the Durgapur Steel Plant;

(b) if so, whether both the Steel Autho-
rity of India and MECON had submitted
a project report on the modernisation and
expansion of the Durgapur Steel Plant
to the Ministry;

(c) if so, tb what extent the Govern-.
ment have accepted its recommendations;.
and
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(d) what steps are being taken to start
.this modernisation plan?

THE MINISTER OF STEEL AND
MINES (SHRI NARAYAN DATT TI-
WARI): (a) to (d). SAIL/MECON
have prepared an Approach  Note qn
modernisation of Durgapur Steel Plant in
two stages at an estimated cost of Rs.
1154 crores, Detailed Project Report is to
‘be commissioned by Durgapur Steel
Plant. On receipt of the DPR further ac-
tion on the modernisation/development
plan of Durgapur Steel Plant would be

taken up.

‘Licences to cycle rickshaw pullers in Delhi

528. SHRI G, Y. KRISHNAN: will
the Minister of HOME AFFAIRS be

pleased to state:

(a) whether it is a fact that a num-
‘ber of cycle rickshaw are in operation in
the areas of old Delhi;

(b) whether Government are — awareé
that sometimes the number of these cycle
rickshaw is much more than persons and
‘it is difficult to walk on the road in the
.areas of Ajmeri Gate, Hauz Qazi, Khari
Baoli, Dariba and other popular areas in
the evening;

(c) whether ~ Government have any
.check to limit the licences to the rickshaw
pullers and not to disturb them from the
‘places in which they had been plying
their vehicles; and

(d) whether it has also come to the
‘notice of Government that the owners of
cycle rickshaws are simply using the union
for getting benefits for themselves?

THE MINISTER OF STATE IN THE
"MINISTRY OF HOME AFFAIRS (SHRI
"P. VENKATASUBBAIAH). (a) to (d).
“The MCD have reported that a large
.number of cycle rickshaw ply on the busy
‘roads of old Delhi and occupy consider-
:able space thus causing obstruction to the
smooth flow of vehicular traffic and
pedestrisns, The Traffic Police takes re-
gular action to clear the roads and re-
«move the obstruction caused by unauthor-
iised Parking of cycle rickshaws. They
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are also making efforts to earmark speci-
fied places for parking of rickshaws to
avoid congestion on the roads. The MCD
have formulated a scheme for the issue
of new licences to the eligible owner-
rickshaw pullers only, It has not so far
been possible to implement the scheme be-
cause of injunction from the Courts.

Demoralisation and frustration among
Indian Scientists returning from abroad

529. SHRI RAM LAL RAHI: Will
the PRIME MINISTER be pleased to
State:

(a) whether she held any discussions in
U.S.A. regarding setting up of a Cor-
poration to Channel non-resident invest-
ment of Indians into the country in high
powered technology areas and (hus using
the services of Indians;

(b) whether it is correct that many of
the Indian Scientists who have come
from abroad to serve their country are
demoralised and frustrated due to lack of
proper environment for work in thg coun
try;

(c) whether before inviting Indian
Scientists living abroad to return to India,
Government will first look after the Scien-
tists many of whom ‘have been trained
abroad and have distinguished careers;
and

(d) whether Government are aware
that there is a complete sense of de-

moralisation amongst majority of the
local Scientists especially those working
in LCAR. I.C.M.R. and Defence

Science Laboratories and if so, the reme-
dial steps proposed to be taken?

THE PRIME MINISTER (SHRIMATI
INDIRA GANDHI): (a) Discussions
were held at official levels before and
during the Prime Minister’s visit to the
USA regarding the prospect of setting up
an appropriate organisation to facilitate
the transfer of technology and invesiment
of funds in selecied high-technology areas
by Indians residing in U.S.A.

(b) No. Sir,





